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GOVERNMENT OF INDIA
MINISTRY OF FINANCE
{JEPA RTMENT OF REVENUE)

LI BB

New Delhi, the Ij

OTIFIQATION
INCOME~TAX

(-F.No_‘.203/251/55-11‘&.11) : In of

It is hereby notified for general

IN PART II SECTION 3(ii) OF IHE GAZETTE OF INDIA

————

December, 1986,

n{inuation of this
~ITA.II) dated
information that the.

Instltutzon mentioned below has been approved By Department of
Scientific & Industrial Research, New Delhi, the Prescribed

Authority for the purposes of clause ( 44) of [sub~section (1) of

Section 35 (Thirty Plve/One/'tu. ) of the Inc

read with Rule 6 of the Income~tax Rules, 1962
wpAgseciatien® Subject to the following condif‘

That #/i# Orgsnen Research Centre, Cisleutta

iy

1i)

111}

'iv?

will maintain a separate account of
by it for scientific research.

That the sajid Asseciabtiens will furn
of its scientific research activiti
Authority for every-financial year i
be laid down and intimated to them f
30th April each year.

That the said Asseclatien .11 sybn

me~tax Act, 1961

under the category

ons e

+he sums received

ish annual returns
s to the Prescribed
n such forms as may
or this purpose by

it to the Prescribed

Authority by 30th June each year a CE y of their audited
n

annual accounts showing their total
and Balance Sheet showing its assets|

gopy of each of these documents to t

Gommlsszoner of Income~tax.

That the said Psseclatien .., .53
of Direct Taxes, Ministry of Finandep
RevenueY, New Delhi, 3 menths in adv
exgizy of the approval fur further e
hpplications zeceived after the date
approval ars ifable t¢ be rejected.

-INSTITUTION

Chswringhee Read, Calcutta ~700 071,

come and expenditure
liabilities with a
be congerned ,

y to Central Board
{Dem rtment of
BNce be;ore the
kLansion.

of expiry of

:Organcn Research CQnt ui Himalaya Hohst, 33,

Contd{.... 2/4 '



This Notification is effectlse for a period from

1-1-86 te 31-3-198€.

{ ¥Y.K. Batra )}~
Under Seoretary to the Government of India

Copy forwarded to:-

le

2s

4,

.

All'Commissioners.of incomé-tax (2 coplesy..

Director of Inspection (Investlg tzon“/{special Investi-
gation?/IT&Audit/RS&PR/Vigllance Intelllgence/ﬂecovery/
Survey/PaPR, New Delhi.

Directorate of 0 & ‘M Services (Ihcqme-tsxy, Aiwan~es -

.Ghalib, Mata Sundri Lane, New'Delhi.

The Secretary, Department of Sﬁlentlfic & Indusirial
Research, Technology Bhavan, New lMehrauli Road, New Delm

with refereqce to theix Office: Memgrandum N0'1f363/82-TUﬁ’

red oy e g6,

The Joint Secreféry“& Legal ﬁdvisér;.Ministry of Law,
Shastri Bhavan, New Delhi.
Comptroller & Auditor General of.India (50 copieS“

Bulletin Section of D,I.(P&PRY, 2nd Floor, Hans Bhavan,
I.P. Estate, New Delhi (5 copies).

The Secretary, Organsn Research Centrs, Himalaya Heuse,
38, Chewririghee Rsad, Calcutia=-70 071.

( Y.K. Batra } _
Under Secretary to the Government of India

/Bamola?



